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(ix) Need to declare the Pattanch-
eru and Bollarum areas of
Medak district as ‘Highiy Pol-
luted Industrial Zones’

SHRI DATTATRAYA BANDARU

(Seconderabad): Several industries in the
industrial areas of Pattancheru and Bollarum
of Medak district are discharging industrial
effluents into the Manijira river, thus polluting
the whole of water sources in the Medak
district of Andhra Pradesh. They are also
causing abundant air and environmental
poliution.

The Manijira river, which is the main
drinking water source for the Medak district
as well as the adjoining twin cities of Hydera-
bad and Secunderabad is totally polluted.
The underground water of the affected vil-
lages is fully contaminated and is unfit for
consumption by human beings and the cattle.
The wells are contaminated and are not

being used by the farmers for drinking and
for cultivation.

Solidindustrialwastes are being dumped
by the Units in the Pattancheru and Bollarum
industrial areas. This is causing spread of
pollution through rain water carrying sulphu-
ricand Nitric acids. The air contains traces of
“Mercaptans™ and high degrees of acidifica-
tion of atmosphere thus killing trees. The
turbid black liquid is being discharged into
the Nakkavagu and Chinnavagu rivers. The

agricuturallanks aratuly poliuied. Thewells

andbore wells have \rick\e of greasy, smelly
black fluid.

A report in the New York Times states
that the Pattancheru industrial area is the
*Asia'a worst polluted area”. At least 950
persons were hospitalised due to various
pollution related ailments. About 5,000 acres
of fertile lands near Pattancheru and Bol-
larum have been rendered barrgn.

| request the Central Government 1o
declare the Pattacheru and Bollarum indus-
trial areas of Medak district in the Andhra
State as “Highly Polluted Industrial Zones”
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and sanction speciai funds for de—pollution
measures on war footing.

DEMANDS FOR GRANTS (GENER AL),
1992 -93 - CONTD.

Ministry of External Afairs - Contd.
[English]
MR. SPEAKER: We take up further

discussicncn the Demands forGranis ofthe
Ministry ot External Affairs.

I think, the Ciswwi2n or this subject
should be complizie: w & Q' Clock. And
immediately after tha! we shall take up the
discussion onthe Proclamationinrelationto
the State of Nagaland and probably com-
pleteittoday itself.  request the Members to
keep that in mind whie making their
speaches.

Dr. Sudhir Ray may continue his speech.

DR. SUDHIR RAY (Burdwan): sir, Iwas
discussing about Indo—Bangla reiations. My
view is that because of the effect of demo-
cratic, Government in Bapgladesh, the situ-
ation is far more favourable for good
Indo—Bangla relations. We should transfer
Tin Bigha to Bangladesh immediately. We
should honour our international commit-
mants.

15.28 hrs.

[MR. DEPUTY SPEAKER in the Chair]

Sir, for years together, this issue is
dragging on. We shouid now transfer Tin
Bigha to Bangladesh immediately bacause
we should honour our international commit-
meants.

As regarding sharing of Ganga river
water, | think, this issue should be amicably
settied. But what is a prime importance is
that trade relations between Bangladesh
and India shouid improve; border trade should
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be legalised and normal trade rules should
be legitimised. If border trade is legalised,
then lakhs of people would be able to lead a
normal life because they are now called
smugglers, anti-sociais, etc. Not only this,
but the Government of India should also
request Bangladesh 1o allow railway transit
facilities so that we may resume trade with
Assam, Meghalaya, Nagaland, Mizoram, etc.
This would centainly expedite economic
development of our States, which are situ-
ated in the North East India.

Sir, at the same time we shouid firmly
tell Bangladesh tnat she should not grant
asylum to some lerrorist outfits such as
ULFA. There is a newspaper project that
TNV guerrillas, PLAs, ULFA, all have base
areasinBangladesh. This shouldbe stopped.
But a report of the SAARC ccuntries shows
thattrade balance is always infavour of india
and the neighbouring countries always suf-
fer with trade relaticns practically going in
favour of India. They complain of big broth-
erly attitude and they try to portray India as
the big buily in South East Asia. This should
be stopped, if we want 1o normalise trade
relations with ali the SAARC countries.

Asregards SriLanka, Indiashould cate-
gorically explain that we want Tamil people
enjoy autonomy within the federal frame-
work ol Sri Lanka. We do not like to disturb
SriLanka's unity and soverignty. But, atthe
same time. the Government of Shri Prema-
dasashouldnotuse one TamilGroup against
the other. That is why the ethnic trouble is still
continuing in SriLanka. Already several pacts
have been signed bewween India and Sri
Lanka. We hope that relations will improve
between Sri Lanka and India.

As far as Myanmar is concerned, we
findthatth® military jauntaistryingto rule the
country in an authoritarian way and all sorts
of democratic movements have been
stopped. We should proclaim our solidarity
with the fighting people of Myanmar, who
are struggling for their fundamental rights
and liberties.

APRIL 23, 1992

Min. of Ext. Affairs 360

As regards Bhutan and Maldives, our
relations are very good and we hope that this
should continue. '

In the end, | should say that indian
Council of Werld Affairs should be taken .
over by the Government. Government gave
this assurance several times in both the
Houses of Parliament. Even Rajya Sabha
passed a Bill to this effect. Sc, the Govern-
menl should pass the Bill and take over the
Indian Council of World Aftairs. (Interrup-
tions). There is no Passport Office in Tripura.
A Passport Office should function at Agar-
taia.

With these words, | conclude.

SHRISHARAD DIGHE (Bombay North
Central): Mr. Deputy Speaker, Sir, there has
been unanimous expression of concem as
far as the global situation is concerned.
Many Mambers have already expressedtheir
concern regarding the unipolar world that
has been created after the events in the
Eastern Europe and the disintegration of
Soviet Union into Commonwealth independ-
ent States. Therelfore, naturally, throughout
the world, there has been a little panic situ-
ationwhich has been createdby these events.
The United States of America has become
the strongest force in the world and in this
background when our economic situation
has also been of great concam. A very
typical situation has arisen as far as our
inlemational problems are concerned. There-
fore, in cenain respects, people are express-
ingfearthat we are under the dictates of this
big power which is the only superpower now
leftin the world. But | submit that it is neces-
sary to counter this unipolar power with our
old and proved successful strategy of
Non-Aligned Movement.

As has been stated by one of the
Members, Shri Mani Shankar Aiyar, when
this Non—Aligned Movement was started,
we were slill weaker in the world. Even
Soviet Union was not prepared to look at our
ambassadors and we were practically alone
as far as the international world was con-
caerned. In those days also we thought of
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initiating, developing and leading this Non-
Aligned Movement and it has still the same
relevance, or perhaps more relevance, as
far as the present situation is concemed
because the Non-Aligend Movement was
not a negative movement. it had the positive
objects and positive objectives as far as the
international situation was concerned. We
were to fight against coloniaiism and those
problems are still there. Therefore, it is nec-
essary not to be dejected in the present
world situation but to follow and develop the
Non—Aligned Movement in order to fight
along with other Third World countries as far
as the international situation is concerned.
That would be the real stregth as far as India
is concernedbecausethe intentions of United
States of America are very clear from the
Pentagon documents that has been leaked
oul, perhaps deliberately, in the month of
March itself. It is made clear that the Penta-
gon wants the United States to remain the
only superpower in the world for the foresee-
able future and wants to deter other nations
from aspiring t0 have superpcwer status.
That is their main objective. Even though it
has been subsequently clarified that the
nations, particularly India and Pakistan,
should nottake this very seriously, that does
not been to be the real position. The correct
positionis thatthe Pentagon document isthe
real document as far as the United States of
America is concerned. Therefore, in this 46-
page secret document, extracts from which
were published in the New York Times, the
position regarding the other powers has also
been made clear and it has been stated that
it also fears that nuclear proliferation, if
unchecked, could tempt Germany, Japan
and other industrial powers 1o acquire nu-
clear weapons. That is the perception of
United States of America as lar as the
international powers are concerned.

From the aspect of India and Pakistan
also, they have made it clear thatwithregard
to Pakistan, a constructive US—-Pakistan
military relationship will be an impornant
element in our strategy to promole suitable
security conditions in South-West Asia and
Central Asia. So, It that is going to be their
strategy in the foreseeable future, Ithink the

VAISAKHA 3, 1914 (SAKA)

Min. of Ext. Affairs 362

only weapon on which this country can rely
upon is the Non—Aligned Movement, which
we ourselves initiated, developed and also
to a certain extent led in the past few years.
Therefor, as | was saying, in the present
context, even though the other super power
had vanished from the world stage, the
Non-Aligned Movement has become still
more relevant. We shallhave to organise the
Third World and stand up against the coloni-
alism, stand up against nuclear armaments
and also stand up for the democratisation of
the United Nations. With these three objecls,
if India stand erect, then, according to my
submissions, we shall be able to stand the
onslaught of the United States of America,

as far as the world situation is concerned.

Therefore, | must congratulate this Govern-

ment for the stand which they took inthe UN

Security Council as far as the Libyan crisis

was concerned. They abstained form voling

and they did not drag along with the United

States of America to vole for the sanctions

against Libya. We were, of course, against

internationalterrorismand therefore, we had

to abstain from voting in the UN Security

Council, but at the same time, we were in

favour of a negotiated settlement, negoti-

ated approach and therefore it was not wise

to take hasty steps as far as Libya was

concerned. If we continue this policy in the

international world, | am sure that we shall

again be able to collect our friends in the

Third World and we shall be able to mobilise
this Non-Aligned Movemenl!. At present,

eventhough it appearsthatthe United States

of America is the strongest power in the

world, we must also strongly rely upon the

world opinion and if the world opinion is

mobilised through this Non—Aligned Move-

ment, by collecting the Third World and

standing behind them and supporting them
in alitheirproblems, then, Ithink, we shallbe
ableto standinthis international worid, astar
as the strong unipolar power is concerned.
From that point of view, this South African
problem, the apartheid problem has also to
be pursued vigorously. Even thought certain
tension has been released, still full demo-
cratic South Africa has not yet emerged out
of this situation. Therefore, we should not
leave that problemhalf—done, but along with
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other Non—-Aligned nations, we should be
able to pursue that problem also.

In the field of disarmamen!, we had,
during the regime of the late Prime Minister,
submitted our Action Plan as faras disarma-
ment was concerned. Eventhough it was not
accepted in that conference, we should vig-
orously pursue it further. It is a gratifying
situation that in the last conference, our
present Primne Minister also supported that
Action Plan. He not only supportedthat plan,
but he had also suggestedthe advancament
of the plan. At that time, our late Prime
Minister suggestad the year 2010 for com-
plete disarmament. The present Prime Min-
ister had now suggested the advancement
of that date to the year 2000. That is also a
very gratifying situation and | welcome that
steptakenbythis Government. Inthe figld of
disarmament also, it is not merely sufficient
to say something about disarmament but the
action—plan which we have submitted has
alsotobe pursued veryvigorously along with
our friends in the Non-aligned Movement.

Similarly, democratisation of the United
Nationsis also to be pursuedby our Govemn-
ment, along withthe other Third worldfriends
which we have got. Therefore, from this
point of view, the increase in the number of
Security Council membership is also impor-
tantandthat has alsoto be pursued asfaras
our country is concerned. If we pursue all
these objectives of the Non-aligned Move-
ment, | am sure that we will get more friends
and we shall also be able to create a world
opinion in order to fight against the United
States, one force which is trying to carry the
whole world with it. Therefore, in order to
safeguard the small nations and the other
Third world countries which have come out
from the colonial yoke and which are trying
10 develop themselves have also to be sup-
ported. Fromthis point of view, we must also
emphasise developmental aspects asfaras
the global situation is concerned.

Debt trap which is tacing several
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Non-Alignedcountries has alsoto be fought
with and we must create a world situation so
that small nations can also develop them-
selves and they corne out of the debt trap
and then they will be abletoface the
big power of United States. From this point
of view, |feel thatthe line of action taken by
the Ministry of External Affairs is going in the
right direction. it should be pursued vigor-
ously. | do not agree with some of the Oppo-
sition Members who remarked that it is with-
out rudder, it is without any mooring. | feel
that it has a good direction. But we must
pursue vigorously the line of organising the
Non-Aligned Maovament so as to meet the
economic and other situations and help the
othersmallercountries alsowhich areinthe
category of Third Word so that we can also
create the World opinion in order the fight
against colonialismand create a situation for
disarmament and create a situation for the
democratisation of the United Nations.

[Translation)

“SHRI VWWAYAKUMAR RAJU (Nar-
asapur): Mr. Deputy Speaker, Sir at the
outset | would like to thank you for giving me
this opportunity to speak onthe demands for
Grants pertaining to the Ministry of External
Atairs. ;

Sir, a major transformation has taken
place aroundthe globe. Politically, geographi-
cally, economically and militarily the world
has witnessed anunprecedented transfor-
mation in the recent years. Breathtaking
changes are taking place everyday. The
U.S.S.R. has now disintegrated. Bipolar world
has yielded the place to Unipolar world,
Hencethere is a need to thoroughly revamp
the existing obsolete foreign policy of ours.
We must have a vibrant foreign policy which
can cope up withthe everchanging situation
around the globe.

Sir, top priority should be accorded the
relationship with our neighbouring countries.
Take, for example, our relationship with
Pakistan. Pakistan had been instigating the
terrorists in our border States, Punjab and

*Translation of the speech originally delivered in Telugu.
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Kashmir. Pakistan had the audacity todo so,
because it used to maintain excellent rela-
tionship withthe Americans. But fortunately,
they are not as close to the Americans now
as they used to be earlier. Now we have
improved our relationship with the United
States. There is a change in the situation.
We should make use of our improved rela-
tionship with U.S. to curb ruthtlessly the
terrorists in Punjab and Kashmir who are
now working for the division of the country.
Now is the opportune time to curb militancy
in thase two border States. Pakistan had all
along been supporling the terrorists misus-
ing the American assistance, both economic
and military. But now the situation has
changed. We should make use of the
changed situation to bring back normalcy in
the border States. This should be the bases
of our relationship with Pakistan.

Sir, as | said earlier, the former Soviet
Union has now beendisintegrated. U.S.S.R.
were the country on which India had been
relying on heavily. They stood by us through
thick and thin. The foreign policy that we
formulate now must take cognisance of this
fact. We have to recast our foreign policy
once again making it more dynamic and
viable.

Non-aligned policy is the sum and sub-
stance of ourpolicy. Late Pandit Nehru is the
architect of this policy, It is the policy which
withstood the test of time. We should not,
under any circumstances give upthis policy.
On the other hand we should 1ake steps to
further strengthen this policy.

Sir. with the disappearance of Soviet
Union, the world has now become Unipolar.
One nation or its group of nations are now
tryingto dominate the world scene. The Iraqi
war bears ample testimony to this. Well, one
may not agree with certain policies of the
Iragi President. We too differ with him on
certain issues. But the way the Western
powers allied themselves agains! \raq and
waged awar against is deplorable. Abloody
war took place which totally destroyed the
Iragi economy. t was more a revenge onthe
people of Iraq rather than the ruler of Iraq. It
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shows the tendency of the Western powers
to dominate world scene. It proves beyond
dbubt that they want to be the Masters.

Sir, Americans are urging us to sign
Nuclear Non-Proliferation Treaty. Western
Nations are well aheac in nuclear technol-
ogy. Their ever increasing stock piles of
nuclear weapons are posing a threat to the
very existence of mankind. The country
across our barder, Pakistan, has acquired
the nuclear capability already. China is in
possession of nuclearweapons. Ignoring all
these realities the U.S. is trying 1o armiwist
India to sign the Non Proliferation Treaty. It
is discriminatory. Their stand is not justified.
We should not succumb to their pressures.
India needs an independent nuclear policy,
which can take care of the country’'s future
security needs.

Americans are now preventing Russia
fromtransferring Rockettechnology to India.
It clearly shows how the Americans want to
dominate the world. Ourcountry’s needs are
Supreme to us. We have to handle the
situation tactfully. Without furting the Ameri-
cans we should try to procure thetechnology
that we require. The diplomacy requirés to
be carefully handled.

Sir, | welcome the government'’s deci-
sion to accord diplomatic recognition to Is-
rael. Non-recognition of acountry often times
goes against the interests of the nations.
Hence timely recognition of the nations is a
must. Hence | welcome the recognition of
Israel. But at the same time India should not
forget the Palestinians. India should con-
tinue to support their just demands. Ht is our
duty to see that justice is done to our Pales-
tinian brothers, Israel should withdraw from
the occupied areas.

Sir, the situation in Afghanistan is vola-
tile. That country is passing through a crisis.
Afghanistan is strategically very important

country. We have traditionalties with them.
In 1979, the Russian torces have invaded
Alghanistan. But Indiatfailedtocondemnthe
entry of Soviet troops into Afghanistan. That
was unfortunate. In 1989, the Russians were
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compelled to withdraw their forces from
Alghanistan. Now variousfactions supported
by various countries like Pakistan and Iran
are engaged in a bitter fight to grab power.
As usual, Pakistan is trying to fish in the
troubled waters. Pakistan is now trying to
play a major role in the future set up of the
country. Indiacannot remain a silent specta-
toranymore. Afghanistan is too animportant
country to ignore. India should view the
recentdevelopment in Afghanistan seriously.

Regarding Indo-Nepalese relations, Sir,
one must admit that they are none too satis-
factory. For that matter, we do not enjoy
good relations with any of our neighbors. On
paper, we may have good relations, but
practically they are not so. The relationship
with our neighbours have beenreducedto a
formality. We have not shown enough inter-
est in the past to have cordial relations with
our neighbours. Our relations with Burma
and Bangladesh are no better. Lakhs of
refugees are pouring into the country from
Bangladesh. We have to approach the retu-
gee problemwith a humanitarian view. After
all, not long ago, Bangladeshies were our
brothers. They were part and parce! of the
undivided Bengal. Hence Sir, the relation-
ship with all our neighbouring countries
should be accorded top priority by those who
man the South Block.

Sir, Libya has been subjectedto various
sanctions by the Westemn powers. True, we
do not support the dictatorial tendencies of
its ruler. We do not suppon international
terrorism either. But what the poor Libyan
people have done? Why should they be
subjected1o so many hardships by the inter-
national community? Is it justified to punish
the people in order to punish their dictator?
The recent sanctions imposed against Libya
will further increase the- sufferings of the
people there. It reminds us of what had
happened in Iraq barely a year ago. So
punish the helpless people for the misdeeds
of their dictator has become the Cardinal
principle of the international diplomacy now.
it shouid not be s0. People should not be
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subjected to hardships. They should not be
made to pay the penalty for the misdeeds of
their rulers. We, as an ancient nation, which
had been upholding the dignity of the man-
kind throughout the Centuries, should see
that nowhere on earth the innocent people
are subjected to any king of pressure or
hardship by any power.

Sir, before | conclude my speech, |
would like to mention one more thing. Thatis
regarding Bofors. We discussed the Bofors
issue in Eighth Lok Sabha and Ninth Lok
Sabha. Againthe same issue being raisedin
this Lok Sabha. How many hours of our
precious time has been wasted on this one
issue? How many lakhs of Rupees we have
wasted ? Is it the way to conduct ourselves
? ltistime tor self introspection. The time has
now come to think whether we are doing the
right thing. Were lowering the prestige of the
nation in world community by discussing this
issue repeatedly. Just because that a bribe
of Rs. 50 crores have been paidio someone,
nobody knows 1o whom, in the purchase of
weapons, the precious time of this August
House, and the precious money that we are
spending in running the Parliament is being
wastedsession after session and Lok Sabha
afterLok Sabha. Is this justified? Forthe past
10years we are wasting ourtime and energy
in discussing this issue and nauseum ad ad
infinitum. Did such thing happen anywhere
else ? Those who have lung power are
dgminating the proceedings everyday. We,
those who are not blessed with lung power,
are not being allowed to speak about the
countless problems of our poorcountrymen.
Nobody is bothered about the plight of the
farmers. t showshow irresponsible we are to
our people. it is the duty of the Opposition to
see that the government functions properly.
hshould seethatthe governmentdischarges
its duties properly. it is their sacred duty. But
Opposition does not mean that they should
waste the time of the House over repors
which appear in the newspapers. It is an
irresponsible act on the part of the Opposi-
tion 1o consume the valuable time of the
House in discussing a trivolous issue.

Sir, once again Ithank you for giving me
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speech.

DR. LAL BAHADUR RAWAL (Hathras):
Mr. Deputy Speakar, Sir, the discussion on
the Ministry of External Affairs has been
going on. For the last 2-3 days' my learned
colleagues have expressed their views on
this subject. | do also want to express my
views in this regard. Though the speakers
who have spoken priorto me have repeated
the subject to some extent. f may be pos-
siblethatl may also repeat. The repeatation
was made on those subjects on which the
opposition was unanimous and wanted that
it should be improved taking it under the
Ministry of External Affairs.

Mr. Deputy Speaker, Sir, there have
been very few occasions in the history of the
Indian foreign policy when it has been dy-
namic, clear-cut and full of farsightedness.
During the year 1991-92, it has been so
directionless, inert and puzzled that it has
never been belore

16.00 hrs.

There have been epoch making inci-
dents in the World. The Ministry of External
Atfairs seemed 1o be inactive during the
course of these incidents. Gulf war is not a
secrat mattar. At that time the Government
could not take any decision regarding sup-
porttolraqor Kuwait. The Government have
been allowingU.S.A. fighter aircrafts totake
fuel at Bombay. We could not take a decision
in the right direction. There was an unsuc-
cessfulcoupin U.S.S.R. Atthattime also, we
could not take any suitable and appropriale
decision that would have been in conso-
nance with our foreign policy. | think the
diplomats deputed by us in that country
might have been busy in enjoying Vodaka.
Pandit Nehru had framed our foreign policy.
it was the outcome of his farsightedness.

16.01 hrs.

[SHRIP.M. SAYEED in the Chail|
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We cannot deny it even today. We did
not follow the same policies in true sense. In
1946, Pt. Nehru had said that India would
keep itself away from the power block cre-
ated by the Super powers. Last time, the
world had to face the world wars. In future
alsothereis every likelihood of a widespread
destruction with greater dimensions. We
believe that peace and freedom cannot be
saparated from each other. If freedom is
snatched away, itwillhave its repercussions
at other places and could lead to a war like
situation. Pandit Nehru had introduced the
non-alignment policy alongwith President
Shri Anwar Sadat and Marshal Tito. The
model of Pt. Nehru's foreign policy was nota
rigid one.lt was a flexible policy. s mixed
economy was its Ghief specialty. If there are
some changes going on in the Government,
the Government should try to mould the
Nehru's model according to the prevalent
situation. Nobody can criticise the language
used in speeches delivered, or in any do
cuments of foreign policy of our country. The
language only cannot safeguard the inter-
ests of the country. The language of the
foreign policy should inherit far-reaching
nationals interests, even though it may not
be much national interests, even though it
may not be much described. It has been the
practice and our aim also to portrait or en-
hance the image of a particular man. We
should not induige in boosting the image of
a particular person, rather all the parties
should sit together and formulate the foreign
policy. Today, we are ignoring the targets of
our foreign policy. On the contrary, the
Government should formulate the policy to
protect the interests of temitorial unity and
integrity. We should create such a favour-
able atmosphere as may strengthen the
peace and stability in our region as well as
promote healthy economic situation. We
should draw an out-line in the of economic
welfare of our people. But | am sorry to say
that the Government is being deviated from
iis objectives. Today a signiticant change
has taken place in the world scenario. it
would have for reaching impact on the for-
eign policy of India. In the revolutionary
change to which the world is moving today,
India should use its foreign policy as an
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instrument in promoting its national interast
in a proper way.

Mr. Chairman, Sir, the speakers who
have spoken prior to me and the people
belonging to my party also, have expressed
their views on the foreign policy. As the hon.
Jaswant Singh has said thatthere is nothing
new in the report for the year 1991-92. We
have made much efforts to improve the
relations with our neighbouring countries,
but on the contrary, tnose countries did not
make parailel efforts in doing so. The foreign
policy of india has always been opposed in
regard to neighbouring countries. if we
analyse Indian foreign policy from 1947 to
1991, it has neither solved any national
problem nor protected our national security.
As much as we are making efforts toimprove
our relations, they are becoming more and
more complicated. We have suffered a lot for
improving relations aspecially with our neigh-
bours. It is not known at what point we are
erring in framing our foreign policy in regard
io improving relations with neighbouring
countries. Pandit Nehru who was bearing
the torch of Panchsheel principle had died
beforetime. He went to China to harmonise
the relations with China. But China had
deceived us. We have lost Shastriji in the
matier of Kashmirwould improving relations
with Pakistan. Indiraji had sacrificed her life
in solving the problem of Punjab and Ka-
shmir. The country had lost Rajiv Gandhifor
the sake of improving relations with SriLanka.
1am unable to understand as to what we will
gain infuturein following such type of foreign
policy. Ourborders being narrowed. As much
as we talk of improving relations with our
neighbours. Ourborders are being squeezed
We are much worried about Pakistan.

When we think of improving relations
with Pakistan we sign agreements and hold
negotiations. But after some time all agree-
ments and negotiations break down. The
foreign policy of India centres round the
mutual understanding between the two
countries. Declarations speeches and an-
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nouncements are made but they do not
serve any purpose. Thare have bean agree-
ments but they were made only to be vio-
lated. This was not by us but by Pakistan. |
would like to saythat the position of Pakistan
is same as mentioned in this couplet:

“Meri himmat dekhiye, mera salika
dekhiye

Jab sulijh jaati hai gutthi, tir s& ulajh
jata hun mai”

When the Foreign Secretary of Paki-
stan comes 1o India he speaks all absurd
things against India and we still tolerate
averything. | do not know whether they want
to have friendly relation with India or to have
conflict. They have fanned terrorism in the
Punjab and the Jammu and Kashmirto such
an extent that the entire country is worried.
The Kashmir problem is a cause of grave
concemtoall of us and we are anxioustofind
asolutiontait. Ithink perhaps adirection has
been given toimproving relations with China.
But we are also required to remain alert. In
the meeting of the National Executive of our
party held at Tiruanantpuram a resolution
was passedto improve relations with China,
wherein it was stated that we should take
initiative for agreement with China in the
areas of frade and culture. Solution of every
dispute should be on the honourable terms
to both the sides. Ido notknow as to howthe
present Govemment wants to develop rela-
tions with China. In this regard our party has
acategoric view that our relations with China
must improve. But atthe same time we must
have sympathy with the people of Tibet
because we have ancient relations with Tibet.
Woe have ill-targeted and oppressedthe brave
people to Tibet. It was stated in the joint
statement made by the Prime Ministers of
India and China that the human rights prin-
ciples included inthe United Nations Charter
should be honoured. If we go through the
history of Tibet and the role of China thera,
we would come to know that the Chinese
army and Police Killed more than two lakh
Tibetans and they destroyed six thousand
Buddhist monasteries and thousands were
jailed. We cannot escape by saying that itis
an internal regional problem of China. When
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must keep these things in mind.

Mr. Chairman, Sirwe shouldcontinueto
have same relations with Nepal. Bhutan,
Bangle Desh, Shri Lanka Maldives and all
our neighbours as we had in the ancient
time. lamofthe opinionthatthe people ofthe
neighbouring countries andtheirleaderhave
doubts about our leaders. They doubt us
because they fear that India tries tc impose
her policies upon them. | would like to re-
quest through you, that our Government
shouldtryto remove their misapprehensions
and allay the fears in this regard.

Mr. Chairman, Sir, our relations with Sri
Lank has been very old but perhaps no other
country looks at us with as muchdoubtas Sri
Lanka does. Similarly, we have always
neglected acountrylike Myanmar. We never
made aclear policy towardy thatcountry We
have not contributed to the establishment of
democratic Government there. We have
taken no concrete steps to get the Noble
Paureate Ms. Aung San Sukyi free. | would
like to say that India should try to get that
country included in the 'SAARC'. | my be
wrong, but | must say that the countries of
SAARC look one anether with doubts. We
should consider as to where the fault lies.
The basis of foreign policy of P1. Nehru was
manifested by his contribution in launching
the non-aligned movement. The aim of the
non-aligned movement was different when
the two big powers were at cold war but now
when the cold war has ended the aim of the
non-aligned movement has changed. But it
does not mean that the spirit behind non-
aligned movement has been sacrificed. For
the prosperity of our people we should also
support the struggle in foreign countries.
Shri Ataljihad stated last time while express-
ing his views that the policy on non-align-
ment cannot be neglected. Our party has
never neglectedit. He acceptediteven when
he was the Minister of External Affairs. But
he made it clear that non-alignment should
be made genuine in the changed context. it
was his view and we also wantto request the
Govemment that efforts should be made 1o
make It genuine. In the context of our rela-
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tions with the entire world, we should con-

sider as to what should be our relation with

America. We should see to it that America

does impose any conditions on us on some

pretext or the other. Not only this if America
on the one hand supports our policy regard-

ing Kashmir and at the sometime keeps

supplying arms to the neighbouring coun-

tries we must strongly protest against it. We
shouid think as-to what should be our rela-

tions with Russia, Germany and Israel. As
some of my triends have expressed earlier
the diplomatic relations established with Israel
should be promoted further. | welcome it. it
has alsubeenweicomedby ourparty that we
should have cordial relation with Israel, but
we should not also ignore our old friend
Palestine, It has helped us fromtime totime,
and it will, therefore, like to take our help.
Theretore, |would like to urge that alongwith
giving recognition to Israel, we should also
suppon the cause of Palestine. During the
past few days there has been a lot of discus-
sion on economic policies. lwould like to say
something briefly on this subject. India's
populationforms. One seventh of the world's
population and the resources are only 4 per
cent.

16.17 hrs.
[MR. SPEAKER in the Chair)

Weshall have toincrease ourresources
in accordance with our population but to
seek help from other countries does not
mean that we should mortgage our country.
During last few days it came under discus-
sion that we should take help from other
countries to strengthen the economic set up
of the country. The economic machinery is
rapidly coming up in the world today. The
European Community is uniting. Onthe other
hand Japan and Amarican have evolved a
commen strategy. Unfortunately our foreign
policy is facing lack of economic machinery.
The success of the foreign policy depends
upon extent 1o which our internal policies
reflect the economic policies and their objec-
tives. If even once we decide to free our-
selves of the policy of any group, then that
we shouldsearchforthe way of seli-reliance



375 Demands for Grants
(Gen.), 1992-93
[Dr. Lal Bahadur Rawal)

in an sconomic way otherwise we shall
continue to behave like that trader who
worships the cow but for the sake of eaming
profits, he continues to go ahead in trade in
the flesh of the cow.

Lastly, Mr. Speaker, Sir, | would like to
say that the foreign policy should not be
made the palicy of any one party. All groups
should sit together and decide amongst
themselves. As just now my colleague, pro-
fessor Prem Dhumal has saidthat an expert
committee on policy Planning Commission
' should be established, which shouldframe a
permanent foreign policy. There shouldbe a
political consensus on the issues of the
foreign policy. We should forma single opin-
ion.

The world of two big powers has come
to an end now we should try for a powerful
SAARC'. There is an urgent need to estab-
lish a joint trade centre for the entire region.
| would like to repeat that we shouid, watch
the interests of the nonresident Indians from
timetotime, andif itis necessarythey should
be granteddualcitizenship., We should make
efforts 1o strengthen the United Nations
Organisation. Efforts should also be made
for permanent membership of India to the
Indian Security Council. Besides what we
have said in the statement about the devel-
opment of the Hindilanguage, which accord-
ing to me is not sutficient. We should make
more efforts in this direction so that our
nationallanguage is more, popular inforeign
countries.

Etfforts should also be made that our
neighbouring countries more especially
Pakistan should follow the Shimla agree-
ment. if Pakistan violates the Shimla Agree-
ment then it should be given rataliatory reply.
We should also see how our country's wealth
which is lying in foreign banks can be brought
back and for the future also we shall have to
formulate a policy so that nobody can de-
posit the waalth of this nation in foreign
banks under any circumslances.

APRIL 23, 1992

Min. of Ext. Affairs 376

Mr. Speaker, Sir, with these words, |
thank you very much for giving me time to
present my views wishing a shon period of
time.

SHRI PIUS TIRKEY (Alipurduars): Mr.
Speaker, Sir, | am unable to support this
foreign policy. | have something special to
say in this connection. People from all our
neighbouring countries especially Butan,
Nepal and Bangladesh migrating into our
country and it has become a serious problem
torus | would like to draw the attention of our
Minister of External Affairs that the smal'
countries in our neighborhood also have,
some problems. Since India is a vast coun-
try, that is why it becomes necessary for us
to pay attention o the problems of our neigh-
bouring countries. If we do not pay any
attention to their problems, and if our foreign
paolicy towards them is not sympathetic we
may have to face sericus challenge in the
nearfuture. We people shallget eiitangledin
some new crisis. (Interruptions)

Today agitations are being held in the
vicinity of Bhutan and all the men of Nepali
origin are being whiskad away trom Bhutan
and after running away from there, they are
sneaking in 1o India everyday by which we
aregetting and our problems are increasing.
The law and order situation intea gardens is
disturbed. We have an open border near
Bhutan rather the boundaries of two coun-
tries meet in one city, there is a single pas-
sage over there and a single wall serves as
apartition between the two countries. Today
the situations has arrived at a stage that
every king of terrorism is on the increase
there. Many people sneak into India from
Bhutan and the people of this country cross
over to Bhutan. Although Bhutan is a small
country, the way people are coming in an
unauthorised manner into ourcountry every-
day from Bhutan and Nepal because of
which all our arrangements to prevent infil-
tration are failing and there is disordar.
Therefore, | would request the Minister of
External Affairs to arrange a meeting of the
External Affairs Ministers of Bhutan, Nepal
and Bangladesh atthe earliestand considgr
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their problems. We should examine their

requirements and our problems.

The hilly brooks which tiow from Bhutan
our country are damaging the tea garden
inhabilition are ruined and there is heavy
damage to agriculture as well. Qurprobiems
will go on increasing unless we do not sort
our a new scheme after discussing with
Bhutan. Till then any hypothesis will not
materialize. So | request you that when we
are facing new problems everyday people
are pouring in on humanitarian grounds, we
cannot send anyone back as is done by
Pakistan. More than 5 lakh chakma refugees
from Bangladesh have settied here bui the
Government ol india is silent the with regard
to talks with Bangladesh on this issue, al-
though it has bacome a serious probiem for
us. The function of our External Affairs Mir.-
isteris notonly to go on tourto countries like
America, Britain and Honolulu he should
also pay attention to the problems and hap-
pening within the itself. A meeting of the
ExternaiAftairs Ministers of allthe countries
i.e. Bangladesh, Bhutan and Nepal may be
held and they may be asked to put across
their prebiems and sort out a soluticn. No
salution is possible unless their problems
nnown and discussed. The problem of the
rivers cannot be solved. Because of that our
environment is continuously polluting. We
should sse how we can use those drains to
ouradvantage. We shallhavetotalktothem
regarding this issue. They are all small, self-
respacling countries. They have weaith in
various forms, we should learn something
from them. I is better to sit together and
solve the problems of India. If we do not do
s0 our problems will go on increasing. We
are experienced and we have already sui-
fered so much. Many people are coming
here everyday, how shall we feed them? So
many people are already here. | come from
Alipurduars and | am very familiar with the
situation over there. f any bungling takes
place over there, we may lose Assam. It will
beisolated. Our borderwith Bangladesh and
Bhutan has become a very sensitive area.
So our External Affairs Minister pay visits
foreign countries, we should seetothe prob-
lams of the country and those of the neigh-
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bouring countries and make efforts to find a
solution to those problems.

Sir, the problemof the chakma refugees
and tribalis is flaring up. Secondiy inspite of
my request and demand the Government
has taken no measuretill dale ltappearsthe
Central Government has paid no heedto it.
Children are dying and starvation is at its
peak, but the Government is the least con-
cerned. The Government is of the opinion
that they cannot be returned back to their
native country because it is not bemlmg to
humanity. For the sake of humanny they
cannot be sent back to Bangladesh. My
submission is that if the Governmentcannot
sendthem back to Bangladesh at least they
canbeexchanged. Iffive lakh refugees have
come from here, the same number of per-
sons should be sent there. The Government
can do it, but it is doing nothing such a
situation is multiplying our problems.

Mr. Speaker, Sir, | have baen saying it
repeatedly ihat this is a very serious prob-
lem. Therslore the Government should give
an assurance that it will hoid meeting with
the countries like Nepai, Bangladesh, Bhu-
tan etc. and will try to solve this problem.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): Thank you, Mr.
Speaker, Sir.

Mr. Speaker Sir, permit me, at the very
outset, to express my deep appreciation and
gratitude for the contributions made by the
hon. Members from all sides of the House.
They were vary crilical and at the same time
an incisive loon into cur foreign policy will
undoubtedly contribute in the formulation of
the policyintuture as it hadconiributadinthe
past. Wa look with great stiention to what
this House says. Sir. may i immad:ately
advart (o an aspect tha! appears to ms to
have been a furdamsantai aspeclt that has
emerged from this discussior ? That aspect
is this that whilst the international scana nas
undergone changes and indeed, radical
changes, there had been a tracition in this
country for four decades or s9, the tradition
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of a consensus approach to the foreign pol-
icy, the tradition of a national consensus
backing ourforeign policy. | see that tradition
today, | saw it the other day and | saw it
throughout this debate the national consen-
sus of foreign policy inspite of the radical
changes that have taken place in the worid,
the national consensus on the Indian foreign
policy reflected in this Parliament which
undoubtedly reflects the country as awhole.
That national consensus is hera and it was
shown by all sections of the House and that
is, indeed, the most heartening aspact that
has emerged from this debate.

We are with the Opposition; we are with
all sections of the House when they say that
. the new intemational scenario does indeed
provide an opportunity and we need the
opportunity andthe opportunity of democra-
tisation of the international order should not
be lost. This is the time in which real democ-
racy in international relations, justice and
equity must prevail and can prevailand large
and small countries, powerful and not so
powerful countries may and can be treated in
the footing of equality. Let us march to-
gether, big and small, powerful and not so
powaerful, rich and the poor. Let us march
together in the new era of international rela-
tions. In this spirit of fraternity of the interna-
tional community, it is possible that this can
be done and therefore, we are with you, we
are with the Opposition and we are with all
sactions of the House when we speak of
democracy of the international order.

We are also with the House and the
Opposition when we speak about democra-
tisation of the most important instrument of
the international order of international op-
eration, that is, democratisation of the United
Nations Organisation itself. Of souse, in the
contest of democratisation of the UN, ques-
tions such as expansion of the Security
Council, which is supreme, as it were the
executive organ of the United Nations, Is
important. But no less important, as has
been pointed our on more than one occasion
over the last couple of days, is the question
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of having an international order which ad-
dresses itself to regional, local problems or
otherwise in a non-selective manner, in a
manner that is based on intemational legal-
ity and in a manner which cuts across the
globe and deals with situations on merit and
law, as | have said, on well-established prin-
ciples of justice and equity.

Sir, the debate has esfablished this
consensus andindeedthis unanimity of views
on the relevance of the non-aligned move-
ment. the non-aligned movement was never
predicated on the cold war or onthe confron-
tation betweenthe superpowers. The prem-
ise on which the non-aligned movement lies
and indeed, the raison d'etre for the non-
aligned movemeant is a need of those coun-
tries which had recently acquired independ-
ence, to preserve their political independ-
ence andto strengthen their economic inde-
pendence. We see today the need for the
non-aligned movementto continue because
we see today the need for the non-aligned
movement to fulfil its untinishedtask, if Imay
say so, because the agenda remains unfin-
ished in many fundamental aspects—the
question of disarmament, the question of
development, the question of environment
and not the least of all, the question of
economic and social progress and prosper-
ity.

As we see it today, the end of the East
Wast confrontation and the new collabora-
tive relationship between the two super
powers or the two former super powers and
indeed the era of collaborative relationship
that has now arisen among all the great
powers is very much welcomed by itself. But
then, we must be alernt to the danger of a
sharper North-South divide in the absence
of corrective action. In our view, the South
should not be marginalised in the interna-
tional fora when major political and eco-
nomic decisions are made. Therefore, itis in
this context of what | have said that the non-
aligned movement, the principles of non-
aligned movement, the raison d'etre of non-
aligned movement continues and need for
non-aligned movement to be as strong and
as effective as before, nay, much stronger
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and more effective than ever before still

remains, and this is a concept and this is an

jective that we fully support and encour-

age

Having said this, may |now turnto some
of the specific issues that have been raised
in the course of the debate? A major priority
of this country’s foraeign policy, as indeedthe
foreign policy of all the countries, is its rela-
tionship with its neighbouring countries. We
are very kéen and have always been very
keen for having best of relations with our
neighbour. We have, in a manner of speak-
ing many common aspects. We are one
people in many aspect because we have
«culturalties and we have economic linkages.
And where we do not have economic link-
ages, we have good reasons to have eco-
nomic linkages. In many respects, there-
fore, the fraternal spirit that we advocate for
the intemational community as a whole, that
fraternal spirit must prevail even more vehe-
mently in our own neighbourhood, in this
region, in this sub-continent and therefore
the relafions with our neighboors and the
strengthening of these relations are of prior-

. ity in our foreign policy objectives.

We look at the relationship with our
neighbours from two places. One is the
multi-lateral plane and that is basically
through the regional arrangement of the
HSAARC and the other is, of course, the
bilateral plane. As far as SAARC is con-
cerned, | would like to submit here that the
recent SAARC Summit held in Colombo last

" December, we hope, will impart economic
contentto growing cooperation amongst the
South-Asian countries within the SAARC
framework. Alleviation of povarty has been
accorded the highest priority by the Summit
leaders who agreed in Colombo to set up an
independent South - Asian Commission to

study and report the next SAARC sUimmitits
recommendations on poverty alleviation in

' ‘South Asia. With these developments, it is
expected that SAARC will be more respon-
sive to the needs and aspirations of the

Jeople of South Asia.

As far as bilateral relations are con-
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cerned, over the last one year or so, there
has been, by and large, generally speaking,
a substantial upswing in these relations. |
could mention, forinstance, Indo-Nepalrela-
tions. In the course of last one year and
indeed more than one year indo-Nepal rela-
tions have not merely been normalisedbut in
the recent past, have been strengthened
and intensified.

During the Nepalese Prime Minister's
visit to India in December 1991, substantial
prograss was made in identitying concrete
areas and mechanisms for mutually benefi-
cial bilateral cooperation. As many as five
treatises and agreements were signed be-
tween the two countries for cooperationina
large number of areas such as trade, transit,
control of unauthorised trade, agriculture,
education, Science and Technology. A
number of decisions were taken forcoopera-
tioninthe key area of water resources devel-
opment. Thus the two countries are moving
towards a new era of mutually beneficial
bilateral cooperation.

In short | may say that our relations with
Nepal are at a splendid high level keel and
perhaps they have never been as good as
they are now. We would indeed improve on
this spirit of fraternity and cooperation for
further benefit of both our countries and

people.

As far as Sri Lanka is concerned, the
meeting between our Prime Minister and
President Premadasa in December 1991,
onthe occasion of the SAARC Summit, gave
a further boost to bilateral relations and
enabled discussion of issuas of concern. It
was agreed that Sri Lanka would take back
Tamil refugees presently in India who were
desirous of retuming voluntarily to their
homeland. As of now, approximately 15,000
have returned and the movement is continu-

ing.

We have tcken up with the Sir Lanka
Government incidents of attacks by SriLanka
Navy on our fishing vessels which stray
beyondthe maritime boundary. Assurances
have been received from them that such



383 Demands for Grants
(Gen.), 1992-93
|Sh. Eduardo Faleiro)

instances will not recur. At the same time, it
is necessary that our fishermen be advised
toconfinetheirfishing activities to the Indian
side of the maritime boundary. And, whilst |
say this, we are at the direction of the Prime
Minister in the process of seeting as to what
we can do within the existing legal frame-
work to improve upon the possibility of fish-
ermen to fish in some of these areas which
we are now discussing.

Now, | come to Pakistan. Unfortunately,
in spite of ourgood wishes and in spite of our
keen desire, lamnotina positionto reportto
the House that our relations with Pakistan
are in a very good condition. The crux of the
problem remains Pakistan's continued sup-
port to terrorism and subversion directed
against the Indian States of Jammu and
Kashmir and Punjab. Assurances conveyed
by Pakistan in this regard remain 1o be
transiated on the ground. Pakistan has also
been attempting to internationalise the Ka-
shmir issue and in this effort has misrepre-
sented and distorted the situation in the
Valiey through false propaganda.

On ourpart we are willing to discuss and
seek a peaceful resolution of ali issues with
Pakistan. But it is evident that meaningful
discussions on bilateral issues specially on
the more complex questions, can only be
held once Pakistan stops its interference
ancsupporttoterrorism. This support, which
istotally unaccepiable, vitiates the climate of
biiateral relations and is not conducive to
promoting mutual!trust and confidence fora
purposefuldialogue.

Pakistan's attempis 1o internationalise
the Kashmir issue are in tetal violation of
their commitments under the Simla Agree-
ment. These efforts oniy serve tocomplitate
the situation further.

We would once again like to urge the
Government of Pakistan tc refrain from ac-
tions that undermine the process of bilateral
dialogue ahd to join us in efforts to establish
tension free and good neighbourly relations
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in the interest of the peoples of the two
countries and peace and stability in the
region. -

Sir, | would not go in detail into_our
relations with each and every neighbour
country in view of the paucity of time but it is
important that | should mention about our
relations with China, a subject which has
been repeatedly emphasised by several hon.
Members. The improvement in our relations
with China acquires additional significance
in the light of recent changes in the world
situation. Chinais ourlargest neighbour and
we are two of the world's largest developing
nations. Ourdialogue with China is aimed at
strengthening of mutual understanding and
the peaceful resolution of all outstanding
questions. There is a steady and positive
momentum in our dialogue with the Chinese
leadership at the highest political level. We
are finalising the visit of the President of the
Republic to China in the near future.

Similarly, Sir, We attach great impor-
tance to our relations with Japan. A number
of high-level exchanges have led to the
overall expansion of bilateral reiations and
generated further momentum in the political
and economic dialogue between the two
countries.

We appreciate the suppor extended by
Japan during the critical period of our bal-
ance of payments crisis last year and have
thanked the Government of Japan for the
timely assistance. The Ministry is also work-
ing on the visit of the hon. Prime Minister to,
that country. When itis agreed atthe highest
level, this visit will take place in the near
future.

Sir, Iwould like to just touch here on the
problemthat has been repeatedly mentioned
and that is the issue of establishment of
diplomatic relations with Israel. Iwouldlike to
say this in this context, the changedinterna-
tional political environment and start of the
Arab Israeli dialogue onthe West Asiapeace
seltlement were among factors which
weighed in favour of India's position to es-
tablish diplomatic relations with Israel. This
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ision does not imply any dilution of In-
dia's traditional suppor for the rights of the
Palestinian people or its close allies or our
close relationship with Arab world to which
“waremain fully committed. On the contrary,
wa balieve that if it is to continue, we have to
- continue 1o play a role in the politic of the
region which is essential for us to have a
credible access to both sides to enable us to
. articulate our point of view more effectively
and directly; and concretely these aspira-
tions and these executions have come true.
Because, afterall, we established diplomatic
rdlations with Israel. To begin with both the
co-sponsors of the Middle East Peace con-
ferenca have welcomed our participation in
this Conference and so also, Israel and the
PLO. Intact, the PLO was really the first 1o do
so.

Sir, it is worthwhile mentioning thal as
far as the United States of America is con-
cerned, it is our largest trading partner and
an important source of foreign investment
andtechnology. It is even more important for
the houseto appreciate thatthe United States
‘of America has recently, in recent times are
highly supportive of our position of terrorism,
onthethreat of Pakistan's nuclear ambitions
and our concerns in the international finan-
cial institutions over which they have a
considerable voice. They are also even
supportive to our endeavours and to our
objectives. This is a qualitative change and
a change which we welcome and a change
which definitely contributesin a very marked
‘manner to improve, in fact strengthening of
the relations between the two countries. We,
inthis trend are looking forward andwe have
reasons to look forward to further strength-
ening of bilateral relations between the two
countries.

v+ The erstwhile Soviet Union has now
dissolved itself and given rise to filteen new
countries. Our overall approach over these
developments has been based on our policy
to build up the rich investment of triendship
ahd co-operation which we have enjoyed
with the erstwhile Soviet Union. However,
the situation onthe ground haschanged. Oid
equations and arrangements would be sus-
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tained and strengthened to the extent that
they are still mutually acceptable and desir-
able At the same time, now, arrangements
are being formulated to direct the overall
relationshipforward.

In the context of Europe, Europe as
such have become—it was already impor-
tant, with a unified Europe or unification in
the process of completion today even more
important not only for Indiabut alsoforalithe
countries of the world. These are develop-
ments that we are monitoring. The Prime
Minister and other high leveldignitaries have
been in contact with several of the European
Leaders andthis has benefitedthecountrya
great deal in terms of our relationship with
Europe which is important politically to the
world and to all countries and | may say as a
conglomerate or as a unit which is really our
largest trading partner and not as an individ-
val country. It is a source of investment.

| would like to mention here special
developments as far as the United Kingdom
is concerned andthe developmentsreally to
the extradition Treaty and then agreement
with the United Kingdom for confiscation of
terrorists’ funds which we have finalised and
we expect will be singned shortly.

These agreements constitule a mile-
stone in indo European cooperation 1o curb
anti India terrorism and will preclude United
Kingdom as a safe heaven for anti-indian
terrorist activity. We hope to strengthen
cooperation with other major European
countries as well in tackling the problem of
terrorism.

On the questicn of South Africa. in
consonance with the decisions taken at the
Harare Summit, we have removed all restric-
tions including the Consular and visa and
other restrictions on people to people con-
tact. We are working out on the possibility of
direct Air India flight to South Africa; and this
is all in terms of the decision taken at the
Commonwealth Summit in Harare and in
terms of the Commonwaealth decision also
we have proceeded furtherin selactive lifting
of this sports boycott. And as the House
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knows, a cricket team from that country was
here and Indianteamis also expectedtotour
South Africa laterthis year. The Government
is monitoring developments in South Africa
very closely, Particularly the progress being
made in the Convention for a Democratic
South Africa with regard to the formation of
an interim government on which the black
majority wouldbe represented. Further prog-
ress in the negotiating process will certainly
allow for grate interaction with South Africa
both at the people-to-people and govern-
mental levels.

Hon. Members particularly Shri Atal

Bihari Vajpayee, Shrimati Geeta Mukherjee
and others- she is here in the House now—
have been consistently raising a question of
what we are doing for the students in the
erstwhile Soviet Union. Shrimati Geeta
Mukherjee, in fact, has written to me about
the problems of the students in Bulgaria. |
will pass on the detailed imformation to her
personally on this specific aspect. But | may
state here that the approach particularly of
what we are doing for our students in the
orstwhile Soviet Union is that we are taking
maximum interestin their welfare andthat is
as it should be. It is our duty to take great
interest in the welfare of our citizens abroad
at alltimes and particularly soitis our bounden
duty to do it as we see when they are young
people, students and therefore with very
very limited resources economically or in
terms of contacts. Therefore, what we have
done is | do not want to go into great details.
In briet, what we have done is as follows:

The Reserve Bank of India has issued
necessary authorisation where by students
already inthe Republics of the former USSR
can receive 50 dollars per month in Indian
rupee in india . This is expected to tully take
care of the problems of purchasing power
inadequacy and most reasonable demands
for hard currency payments;

Parents/guardians may also send PTAs
through Air India by paying in rupees for the
return/holiday of their wards. The RBI has
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issued necessary instructions to the banks
and ADs to accept such requests on produc-
tion of requisite papers. This is also ex-
pected to take care of the problem of non-
confirmed bookings.

Now the most important thing is that we
have advertised and announced that stu-
dents going now to the Soviet Union or
interns to go to the Republics of what was
erstwhile Soviet Union should desist from
doing soin view of allthese problems. Ifthey
doit, itwill be veryverydifficult forus indeed
to take care of them in the manner that we
are doing for the people already there.

Our Embassy in Moscow and other
Missions have also been instructed to take
up the matter with the new independent
Governments with the request that as indi-
vidual successor States they should abide
by allthe contractual obligations in respect of
Indian students so as to ensure their aca-
demic career are not adversely affected.

One last word and | have done and that
concerns the complaint of issuing passs-
ports and our passport services. The com-
plaints are partly genuine. But, on the other
side, the number of passports that are being
issued has increased tremendously, multi-
plied afewtimes overthe last couple of years
without any increase in the staff strength. i
is inthis context andin the context of the tact
that the cost in spite of what one hon. Membaer
has pointed out, is much more than the
income we get from passports. Forinstance,
the cost of the booklet itself is around Rs.
100/-. This situationcannot continue anditis
in this context in the other context of improv-
ing the passport services that we are taking
some steps.

SHRIRAM NAIK (Bombay North): You
should issue more passpons.

SHRIEDUARDO FALEIRQO: We willdo
and we will issue more. With the permission
of the Hon. Speaker we will make efforts to
introduce the necessary legislation to amend
the Passport Act, if possible in the course of
this session itself.
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SHRI RAM KAPSE (Thane): You have
to increase the staff.

SHRI EDUARDO FALEIRO: We will.
We have allthe goodwillto increase the staff.
We need your support with the Finance
Minister.

SHRI RAM NAIK: If the Finance Minis-
ter is not supporting you, who will support
you?

SHRIEDUARDO FALEIRO: We willdo
something to improve the matters.

SHRI OSCAR FERNANDES {Udupi):
People do not mind paying a little more, but
they want the passport within 30 days be-
cause it is a question of providing employ-
ment to nur people. Also, it is a question of
our getling foreign exchange. | entreat upon
our Minister to take immediate action in this
regard.

SHRI RAM NAIK: Even in a city like
such, we are not getting passports even
within 90 days.

SHRI EDUARDO FALEIRO: | do want
togive any justification. There could be many
justifications. Butthe point is that a citizen is
entitledlo get a passport within a reasonably
short period of time. | will review the position.
| do not give any reasons. (Interruptions)

SHRI P.C. THOMAS (Muvattupuzha):
Mr. Minister, there is also a question of the
laminating machines.

SHRI BUTA SINGH (Jalore): We want
that the people should be able to get pass-
pons without any humiliation.

SHRI P.C. THOMAS: The lamination of
the passports is taking time. (Interruptions)

MR. SPEAKER: Not like this. Then
everybody will get up.

SHRI EDUARDO FALEIRO: | am very
much embarrassed having taken so much
time.
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SHRI P.C. THOMAS. There are lami-
nating machines in the passport offices but
many of them are not working, and because
of that the issuance of passports is being
delayed. [lknow an example of the Coaching
Passport Office. | want the hon. Minister to
enlighten us on this point.

SHRI EDUARDQO FALEIRO: Qur staff
has problems because it has not been in-
creased. We have problems but we are
working this out. And one thing is, ii i not just
a question of increasing the sta!f or staff
problems; butthe management of the whole
operation has 1o be improved.

Woe arealso appointing an independent
agency to suggest a restructuring overall, of
the passport services, to submit a report
within six months. We will keep the House
informed and in the meanwhile we will do all
that we canto meet genuine demands of the

Members of difierent sections of this House.

SHRI RAM KAPSE: Should | remind
him that he has not referred to the Afghani-
stan issue?

[ Translation]

SHRI MADANLAL KHURANA (South
Delhi): Mr. Speaker, Sir, the passport office
of Srinagar, which at present is located in
Delhi, may be shifted to Jammu.

[English)
MR. SPEAKER: Please sit down.

SHRI RAM KAPSE: What about the
proposal to take over the Indian Council of
World Affairs?

MR. SPEAKER: This is not an issue.
Please sit down. Now, the Prime Minister.

THE PRIME MINISTER (SHRI P.V.
NARASIMHA RAO) Several hon. Members
were justifiably exercised over the difficulties
that have crept in the contract with Glavkos-
mos of Russia for the supply of Cryogenic
engines and related technology.
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I though | should take the House into
confidence on this because this is one of the
mostimportant projects that we have and tot
of our prograss, particularly in the field of
education, remote sensing, etc., which are
all for peaceful purposes, would depend on
our capability for launching our vehicles into
the orbit with our own technology.

An important objective of India’s space
programme has been the acquisition of
capability to launch satellites into geo-syn-
chronous orbit. This is crucialto ourdevelop-
ing our developing our telecommunications
network, improving weatherforecastingrand
conducting resource surveys through re-
mote sensing.

The INSAT series of satelites falls
within this category. The INSAT-I sateiiites
have been launched using facilities pro-
vided by friendly countries like the USA and
France. However, as we planned to launch
several of the more sophisticated INSAT-II
satellites in the coming years, development
of indigenous capability to launch satellites
using our own rockets becomes an urgent
requirement, particularly since cost of launch
services has also increased signiticantly.

In order to develop this capability, the
acquisition of hardware and technology
pertaining to a Geo-Stationery Launch
Vehicle (GSLV) using what is known as a
cryogenic engine , is of critical importance.

Development of this technology in de-
velop countries had taken around 10 years.
Ii allthe elements ol the research and devel-
opment programme were 10 be undertaken
indigenously in India it would have taken us
an estimated eight years to achieve inde-
pendent GSLV launch capability. However,
it the segments complaining the cryo engine
and related technology were obtained from

friendly countries, the same capability could
be acquired in only five years with none of
the risks of failure and delays inherent in any
R&D programme within the country. So, this
is the comparative advantage, Sir. Risnot as
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if we cannot do it . It is not an impossibility.
This is the point | wouid like to stress in the
first instance.

In August 1990 the space commission
had approved a plan developed by ISRO for
acquisition of cryo engines and reiatedtech-
nology as part of the GSLV programme
relaying entirely on indigendus eftorts. The
project would have bean spread over a pe-
riod of seven to eight years, as | said, at a
total cost of Rs.756 crores. Now this is on
side. This is our own programme if we really
want to take it uo ourselves.

Negotiations were held in parallel be-
tween 1988 and 19SC with three foreign
parties-General Dynamics of the US, Ari-
anespace of France and Glavkosmes of
Russia for the for the acquisition of cryo
engines and related technology. Our re-
quirement was for both equipment as well as
technology, since without technology the
aim of building up our own indigenous capa-
bilities would not have been served.

The General Dynamics offered to sell
complete cryogenic engines but did not offer
totransfertachnology. Sinca this tell shor of
our requiremaents, these negotiations were
terminated in March 1990.

Arianespace of France and Glavkos-
mos of Russiawereinitially reluctanttotrans-
fer technology but ventrally agreed 10 do so
. The offer from Arianespace, made in Octo-
ber 1989 entailed a total cost of Rs. 710
crores and despite further negotiations, the
firm indicated that it might be able to reduce
the price at most by about rive to ten per
cent.

Glavkosmos of Russia, on the other
hand, offered the same equipment andtech-
nology; ata costof Rs.235 crores. 710, 235-
that is the difference, Sir. This offer was
mace in October 1990 . The equipment and
technology, when integrated with other in-
digenous elements of the GSLV programme,
would have been within the Rs. 756 crores
estimated for a fully indigenous project,
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approved earlier by the Space commission
. The Space commission evaluated the
Glavkosmos offer as part of its efforl to
hasten the acpuisition of indigenous GSLV
capability. It was felt that Glavkosmos offer
would enable this country to achieve GSLV
capability within a shorter time frame as |
have just explained . The technology being
proven there would be less of the risks
involved in the R&D programme if we had
taken it up ourselves. Furthermore accep-
tance of the Glavkosmos offer would not
entail any additional expenditure.

17.00 hrs

Based on this evaluation the Space
Commission decided to accept the Glavkos-
mos offer in October, 1990 and the Cabinet
approved signing the contract with Glavkos-
mos in November, 1980. The Contract was
finalised and signed in January, 1991.

I would now like to explain to Members
the relavance of the so called Missile Tech-
nology Control Regime (MTCR) to the con-
tract with Glavkosmos.

In 1987 the US and six other western
countries adopted the Missile Technology
Control Regime aimed at, what they called,
“restricting the proliferation of missile and
related technology”. The bench mark
adopted for applying the MTCR was to re-
strict trarzfer of missile and technology
capable of delivering a minimum of 500 kg
payloadto adistance of atleast 300 kms. ltis
relevant to note that the guidelines specifi-
cally state that they are “not designed—this
is important—to impedenational space pro-
grammes or intemational cooperationin such
programmes as long as such programmes
could not contribute to nuclear weapons
delivery systems". This is a very clear stipu-
lation there.

The cryogenic engines and relatedtech-
nology are meant for our civilian space pro-
gramme. They do not and cannot have any
military application. In offering its cryogenic
engine, Centaur, to the Indian Space Re-
search Organisation (ISRO), General Dy-
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namics of the US had confirmed earlier that
“Centaur is a non-storable upper stage and
is not practicable as a weapon system”. So,
they themselves have certified that what we
were really seeking to obtain fromthemwas
entirely peaceful.

Both the French and Russian firms had
sought assurances of civilian use this is
generally done non-diversion and—non-
transfer to third countries to satisfy MTCR
guidelines. In the contact finally signed with
the Glavkosms, ISRO has given these
commitments precisely because our pro-
gramme is for peaceful purposes only.

The Russian side has informed us re-
cently, just a few days back, and as a result
of which | believe the questions arose in this
House thatthey want a “pause” in the imple-
mentation of the contract and further techni-
cal discussions with India on the subject.
The contract has not been suspended nor
cancelled so far. Our Secretary for Space is
now in Moscow for technical discussions
requested by the Russian side. In fact, the
Russian Ambassador told us that they want
onlyfurthertechnical discussions. Evidently,
it means that some objections have been
raised astothe technical sort of safety of this
programme or this engine or this transac-
tien, whichever way you look at it, and proba-
bly they need further confirmation, assur-
ances or being convinced at thetechnical
leval. This is what it amounts to as we were
told.

Those discussions are taking place right
now. Our Secretary for Space is there. He is
sending us reports which do not indicate so
far that there has been any insurmountabie
difficulty in the discussions or we may have
to call it off or anything like that. So, | wouid
notiake that view ai this moment. Iwouldsay
that the discussions are going on and we
hope that they will tructify.

1 would lke to assure this House of our
continuing commitment to achieving self-
ralianca in field of high technology particu-
larly in areas like space which have a major
bearing on our economic development. We
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have had very fruitful cboperation in peace-
ful application of space technology with
several countries including the ersiwhile
Soviet Union, France and the United States
and now Russia. We would like to continue
such cooperation to our mutual benefit.

However, we always have the alterna-
tive to develop the technologies we require
indigenously, although this may entail a
longer time frame, and in some cases higher
cost. We are determined to do so.

I may add, Sir, that sometimes tempo-
rary difficulties that we encounter in obtain-
ing something from abroad, themselves
become a boon. They give us the additional
urge to develop it ourselves. This has hap-
pened before, this can happen again. So,
there is really no cause for any concern on
the pan of the Members. However, | am
aware of the concern which they have ex-
pressed and we are fully alive to the situ-
ation.

SHRIJASWANT SINGH (Chittorgarh):
Sir, just one request about the latest situ-
ationin Afghanistan. |do understandthatthe
hon. the Minister of State did make a brief
reference to that. But it is a continuing
problem and we also expressed our con-
cern. So, if either the hon. Prime Minister or
the Minister of State can shed some light on
the situation in Atghanistan, it would benetit
the House.

SHRIP.V. NARASIMHA RAQ: Sir, it is
very uncertain. ] would not make a statement
as of today. May be after a few days when
this situations is little more clear, | would
come to this House or the Minister of State
will come to the House with a statement.
Right now it is very difficult to make any
staternent.

MR. SPEAKER: Now | shall put....
(Interruptions)
SHRI BASUDEB ACHARIA (Bnakura)
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Sir, oneclarification. The Prime Minister has
not stated about the supply of rice to Cuba.
He has not reactedto the pressurefromUSA
to stop the supply of rice to Cuba. This was
referred to here.

SHRIP.V. NARASIMHA RAQ: Sir, there
has been an offer that the Qornrnunisl Par-
ties or one of the communist Parties wanted
to send rice to Cuba .. .(/nterruptions)

AN HON. MEMBER: Collectively.

SHRI P.V. NARASIMHA RAO: Collec-
tively. We will combine the rice that we are
sending, with their rice ... (Interruptions)

SHRIBHOGENDRA JHA: (Madhubani)
Yes, the Communist Parties will do, not only
for Cuba. But we want you not to failin your
words, The Government of India must be
serious in the fulfilment of its own words.
That we want to know from you ... (Interrup-
tions)

SHRI P.V. NARASIMHA RAO: That is
what | have just said that there was a repon.
There was some hurdle sough to be placed
in this. But then that was withdrawn. That
has no longer any relevance to our helping
Cuba. We can do it only within our own
limitations. | had discussions with the For-
eign Minister of Cuba when he came here.
He is a very old and dear friend of mine. So,
this matter is being sorted out.

SHRIINDER JIT (Darjeeling): Sir, would
the Prime Minister shed some light on the
question of Dr. Najibullah? Has he shought
asylum?

SHRI P.V. NARASIMHA RAO: Sir, we
are in almost hourly touch with the situation
there. | would not venture to make any state-
ment just now. At the earliest opportunity we
are able to do so, we will come to the House.

MR. SPEAKER: Now | shall put all the
Cut Motions moved to the Demands for
Grants relating to the Ministry of External
Affairs to vote together, unless any hon.
Member desires that any of his Cut Motions
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SHRI SUDARSAN RAYCHAUDHURI
(Serampore): Sir, | want my Cut Motions
No.1,2 and 3 regarding Indo-US relations to
be put to the vote separately.

MR. SPEAKER: | shall now put Cut
Motions No. 1, 2 and 3, moved by Shri
Sudarsan Raychaudhuri to the vote of the
House.

Cut Motions 1 to 3 were put and nega-
tived.

MR. SPEAKER: | shall now put all the
other cut motions to the vote of the House.

Cut motions Nos. 141022, 3010 37 and
46 to 56 were put and negatived.

MR. SPEAKER: | shall now put the
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Demands relating to the Ministry of Extemal
Affairs to the vote of the Housa.

The question is:

“That the respective sums not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President,
out of the Consolidated Fund of india,
to complete the sums necessary to
defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1993,
in respect of the heads of Demands
entered inthe second column thereof
against Demand No. 24 relating to
the Ministry of External Affairs.”

The motion was adopted.

Demand for Grant in respect of Ministry of External Affairs fopr the Year 1992-93 voted by

Lok Sabha

No. of Name of Demand Amount of Demands for Amount of demands
Demand Grants on Account for grants voted by

voted by the House the House

on 26th March 1992

Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.

1 2 3 4 5 6
24. Ministry of External Affairs -
Ministry of External
Affairs 9952,00,000 1150,00,000 49760,00,000 5751,00,000




